
THE GAUHATI HIGH COURT ATS-qWAHATI
(HrcH cffiunr on asslu, nacatlno, MrzoRAM A D ARUNACHAL PRADESH)

From

To,

Sub:-

Ref:-

Cooy lq:-

t.

Shrl Romen Baruah

Registrar (Vigilance)
Gauhati High Court
Guwahati

Smti Sharmila BhuYan,

District & Sessions Judge

Lakhimpur, North LakhimPur'

Dated Guwahati, the

Withdrawal of Home Travel Concession (HTC)

Letter No. D.JL1280212023 dated 27.03.2023

NO. HC.VU -o312022 l2a IA

March, 2023

Madam,
With reference to the above, I am directed to inform you that your prayer

forwithdrawalofHomeTravelConcession(HTC)w'e.f.13.04'2023to
23.M,2O23, has been accePted.

Thanking you,

Yours faithfullY,

rdl-

REGISTRAR ruIGTLANCE)

mo v 20 79- -288

ThePrincipalAccountantGeneral,(A&E),Assam,Guwahatiforinformation

2. The Deputy Registrar (Finance), Gauhati High Court, Guwahati for

information and necessary action.

3,,.TheProiectManaqer,GauhatiHighCourt,GUwahatiforinformationwith/ request io take neZessary steps for uploading this letter in official website of

this Hon'ble Court

VIGI


